FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
MEDYBIZ PRIVATE LIMITED OPERATING IN THE BUSINESS OF INVESTMENT AND
FINANCIAL INTERMEDIATION SERVICES

(Under regulation 36 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

Sr. No.

RELEVANT PARTICULARS

.

Name of the corporate debtor along with
PAN & CIN/ LLP No.

Medybiz Private Limited
CIN: U72200MH2000PTC294957
PAN: AACCMO0084D

2. Address of the registered office Office of corporate debtor: Maneck Mahal, 6th
Floor, 90 Veer Narmman Road, Mumbai,
Maharashtra, India - 400020
3. URL of website Not available
1 Details of place where majority of fixed | Mumbai
assets are located
5. | Installed capacity of main products/ services | No information available
6. Quantity and value of main products/ | No information 1s available on quantity. The
services sold 1n last financial year Corporate Debtor booked NIL revenue from
operation (other income 1s Rs. 28,500) as per audited
financial statements for FY 2022-23. Financial
statements for FY 2023-24 are not available.
7. Number of employees/ workmen No information available
8. Further details 1ncluding last available | Detalls can be sought by sending email at
financial statements (with schedules) of two | medyb1z.987@yahoo.com
years, lists of creditors are available at URL:
9. Eligibility for resolution applicants under | Details can be sought by sending email at
section 25(2)(h) of the Code 1s available at | medybi1z.987@yahoo.com
URL:
10. | Last date for receipt of expression of interest | 20-07-2024
11. | Date of 1ssue of provisional list of | 30-07-2024
prospective resolution applicants
12. | Last date for submission of objections to | 04-08-2024
provisional list
13. | Date of 1ssue of final list of prospective | 14-08-2024
resolution applicants
14. | Date of 1ssue of information memorandum, | 19-08-2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans | 18-09-2024
16. | Process email 1d to submit Expression of | medybiz.987@yahoo.com

Interest

IPE- NPV INSOLVENCY PROFESSIONALS PRIVATE LIMITED
(Formerly Known as Mantrah Insolvency Professionals Private Limited)
Through its Director - Mr. Ritesh Prakash Adatiya

Appointed as Resolution Professional
In the matter of Medybiz Private Limited

IBBI Reg. Mo: IBBI/IPE-0040/IPA-2/2022-23/50021
Email For Correspondence - medybiz.987@yvahoo.com

AFA validity up to: 14.01.2025
Date: 5" July 2024
Place: Ahmedabad
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UPDATE (DOP)

India — Africa Postal Meet

The Govt. of India, through the Ministry of Communications, Department of Posts, in collaboration with the
Universal Postal Union [UPU] and the United States Postal Service [USPS], commenced the capacity building
and study visit program for the CEQ’s of DOs from 24 African countries under the South-South Triangular
Cooperation [SSTC]. The inaugural ceremony took place on 21st June 2024 at Hotel Taj Land’s End, Bandra,
Mumbai. The objective of this study visit is to share and showcase Indian model of delivering various services
through Post Offices. As a part of ongoing study visit on the third day on 23rd June, the delegates visited
International Business Centre (IBC) in the Air Mail Sorting Division, Mumbai. Shri Amitabh Singh, Postmaster
General (Mails Management & Business Development), Maharashtra Circle, received the African delegates at
the IBC Mumbai. Commissioner of Customs Shri Harish Dharnia, APMG (BD) Maharashtra Circle Dr. Sudhir
Gopal Jakhere, Sr. Supdt. Of Air Mail Sorting Division Shri Pandurang Chormale were also present on the
occasion.

UPDATE (A. R. Antulay College)

Barrister A. R. Antulay College of Law convocation.
Anjuman-I-Islam's Barrister A. R. Antulay College of Law, CSMT,
Mumbai organised its 4th Degree Distribution Ceremony on 24th
July, 2024. His lordship Justice Bhushan Ramkrishna Gavai,
Hon’ble Senior Judge of Supreme Court of India graced the

CORPORATE BRIEFS

UPDATE (WR)

WESTERN RAILWAY FULLY PREPARED TO BRACE THE MONSOONS
Western Railway has undertaken various pre monsoon preparatory works on mission mode alongwith proper
upkeep & maintenance of the mechanical, signalling, electrical assets & equipment, etc. Western Railway has
ensured that all works have been completed within the stipulated target. This will ensure smooth and
disruption-free train services during the ensuing monsoons. According to a press release issued by Shri Vineet
Abhishek, Chief Public Relations Officer of Western Railway, to ensure uninterrupted services during the
ensuing monsoon, targets for various monsoon preparedness related works were followed meticulously and
WR completed these works before time. This year, Western Railway has deployed Remote Operated Floater
Cameras to take photograph of culverts and Bridges which are inaccessible to reach manually. This is being
done first time in Indian Railways. These remote operated cameras have inbuilt lighting system which helps in
getting clear images of underground culverts, even in darkness. Based on these photographs, cleaning of
these culverts is being done. WR is also in close coordination with various Municipal Bodies for providing
timely and prior information to Western Railway whenever water is being released from Dams (Pelhar Dam of
VVCMC / Tulsi, Vihar & Powai lakes of MCGM) affecting bridges and tracks. Further, they have been requested
for arranging local transport for quick disbursal of passengers, during emergencies.

occasion as the Chief Guest and the program was presided by Dr.
Zahir |. Kazi, Padma Shri Awardee 2024. The event was attended
by members of Anjuman-I-Islam, Sr. Vice President Mr. Mushtag
Antulay, Treasurer Mr. Moiz Miyajiwala, Jt. Secretary Mr. Shoaib
Jamkhanawala. His Lordship Justice Bhushan Ramkrishna Gavai
emphasized about the importance of constitutional values, ideals,
principles, practical nuances of legal profession and importance of
quality education. Dr. Zahir |. Qazi, President of Anjuman Islam
said that Anjuman Islam caters to downtrodden strata of the
society. Anjuman Islam has given the best of legal luminaries right
from its founding fathers till this era. He congratulated the
graduating lawyers and advised them to work hard and create
their own face value with commitment, discipline and character.

UPDATE (WR)

Triumph Through Failure: An Outcome of Synergy in
Teamwork of Mumbai Division of WR

Western Railway’s Air-conditioned (AC) locals of Mumbai
suburban section has become popular with the masses and the
number of commuters travelling by AC locals has been increasing
day by day. Currently, Western Railway is running 96 AC local
services with 7 rakes. Hence, all efforts are being taken by WR for
efficient upkeep & maintenance of these AC EMU locals. To tackle

UPDATE (KVIC)

Bumper sale of Khadi yoga clothes and mats on International Yoga Day

This International Yoga Day brought special happiness to lakhs of Khadi artisans in rural areas of India.
On International Yoga Day celebrated on 21st June, Khadi and Village Industries Commission, Ministry
of Micro, Small and Medium Enterprises (KVIC), Government of India sold 1,09,022 yoga mats and
63,700 yoga dress worth Rs 8,67,87,380 to various government departments through 55 Khadi
institutions across the country. Releasing the figures in Delhi on wednesday, KVIC Chairman Shri
Manoj Kumar said that the 'brand power' of Prime Minister Shri Narendra Modi has made the Indian
heritage of yoga as well as Khadi popular. It is a matter of joy for the Khadi family that this time there
has been a record-breaking sale of special yoga clothes and mats made by our Khadi artisans. He
further said that this time on Yoga Day, Prime Minister Shri Narendra Modi performed yoga in
Srinagar and Union Home and Cooperation Minister Shri Amit Shah practiced yoga in Ahmedabad
wearing Khadi yoga clothes. This is a matter of pride for Khadi artisans. As per the demand, KVIC had
already informed Khadi institutions across the country, which included 55 institutions in Gujarat,
Haryana, Uttar Pradesh, Rajasthan, Uttarakhand and Delhi, for supply.

Railways' focus on the facilities of common railway passengers: coach production

increased

To ease the life of common passengers, IR has planned for the production of about 10,000 Non- A Ccoaches
for next two years. According to officials, during FY 2024-25 & 2025-26, around 10000 coaches are being
finalized with a record number of over 5300 General coaches.

n FY 2024-25, Railways plan to manufacture 2605 General coaches including Amrit Bharat General coaches,
1470 Non AC Sleeper including Amrit Bharat Sleeper coaches, 323 SLR coaches including Amrit Bharat SLR
Coaches, 32 High Capacity Parcel Van and 55 pantry cars.

In FY 2025-26, Railways plan to manufacture 2710 General coaches including Amrit Bharat General coaches,
1910Non AC Sleeper including Amrit Bharat Sleeper coaches, 514 SLR Coaches including Amrit Bharat SLR
coaches, 200 High Capacity Parcel Van and 110 Pantry cars.

The demand for rail service is dynamic and decreases/increases depending upon seasonal variations, growth
of passenger traffic, etc. The requirement of the coaches is based on these factors and gets included in the

annual Coach Production Programme. The production of coaches normally commensurate with the UPDATE (MDL) this issue head-on, a team comprising of officers and supervisors

requirement Mazagon Dock Shipbuilders Limited receives ‘Navratna’ Status of EMU car shed at Mumbai Gentral, Kandivali and Virar worked
Ministry of Finance, Govt. of India has elevated Mazagon Dock Shipbuilders Limited (MDL), India’s E‘;ﬂﬁ:ﬂ?iﬂ‘;ﬁf;eﬂfgh'}‘]'gfn”b? EL,EE; DNI'ﬁélgﬁr”A”gcgr'g:ﬁE’t‘;'a

UPDATE (SBI) premier warship and submarine builders to NAVRATNA category on 25 June 2024. MDL is now the vess release issued by Shri Vineat Abhishek. Chief Publi

21st Navratna CPSE in the country, 3rd in Defence PSUs and the first Shipyard to receive this status.
The company posted a consolidated annual turnover of Rs. 9467 Crores and net profit of Rs. 1845
Crores for the FY 2023-24. MDL earned the status of Miniratna- | in 2006. MDL also holds 47.21% of
equity share capital of Goa Shipyard Limited, a PSU under Ministry of Defence. Now being elevated to
Navratna status, signifies its consistent performance in the recent past and MDL is further committed
to play a more significant role in the country's defence landscape and contribute to the growth and
development of the sector in the years to come. "The elevation to Navratna status is a testament to
MDL's rich heritage and unwavering commitment to excellence," said Chairman and Managing
Director (CMD) of MDL. MDL has achieved this feat owing to its strong legacy of technical proficiency
in warship and submarine building and a workforce with professional diligence, innovation and
performance that has elevated the growth of the company to new heights. “We are deeply thankful to
all our stakeholders for reposing their trust with MDL, and the entire workforce — past & present,
whose dedication has been pivotal towards the company’s success. We extend our heartfelt gratitude
to the Ministry of Defence/ Department of Defence Production, Dept of Public Enterprises, DIPAM and
our esteemed customers the Indian Navy, under whose guidance and support, MDL has been able to
achieve this milestone”, CMD added.

SBI Unveils “MSME Sahaj — End to End Digital Invoice Financing” MSME Loans with TAT of

less than 15 minutes

tate Bank of India (SBI), the nation's largest bank, has announced the launch of “MSME Sahaj”, a Web Based
Digital Business Loans Solution for MSMES’ Invoice Financing. It is developed as a data-driven invoice
financing credit assessment engine which will provide complete solution from applying the loan, documenta-
tion and disbursement of the sanctioned loan within 15 minutes, without any manual intervention. The closure
of the loan on due date is also automated and is carried out by the system itself. Using “MSME Sahaj”, Bank’s
customers can avail finance against their GST registered sales invoices of up to Rs. 1 lac in less than 15
minutes. The product is based on machine learning model and uses authentic data footprints from GSTIN,
Customers’ Bank Statements and CIC data base etc. With the launch of MSME Sahaj, SBI has once again set a
new standard in MSME lending. MSME landscape has been identified as one of the focal points by the Bank
for the next five years and this innovative digital product marks a significant leap in digital lending space. The
product is meant to cater to Sole Proprietorship non-credit Customers of State Bank of India having satisfacto-
ry Current Account with the bank. This innovative offering will be readily accessible to them through the Bank's
Internet Banking application.

Relations Officer of Western Railway, a Reliability Action Plan
(RAP) has been devised by the team of EMU Carshed at Mumbai
Central, Kandivali and Virar to address the failures in Air-condi
tioned rakes. Through rigorous testing and data analysis of al
Air-Conditioned EMU rakes, key factors contributing to the failures
were identified. After critical analysis of the failures, they were
classified into different heads and sub-heads. Some of the major
concerns which were addressed were pertaining to Roof Mounted
Package Unit (RMPU), Traction Motor (TM), Automatic Door
Closure (ADC) and BHEL Electrics and Equipment. Due to such
diligent analysis, strategic planning and collaborative effort, the
failures in AC rakes have significantly reduced. Shri Abhishek
stated that the Reliability Action Plan serves as a testament to the
power of teamwork, innovation, and unwavering determination in the
face of adversity.Update (WR)

TRANSTREASURE SERVICES (INDIA) PRIVATE LIMITED

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED

DEMAND
NOTICE

Whereas the borrowers/co-borrowers/guarantors/mortgagors mentioned hereunder had availed the financial assistance from
Authum Investment & Infrastructure Limited(*AlIL") (Resulting Company pursuant the demerger of lending business from
Reliance Commercial Finance Limited (*“RCFL") to AllL vide NCLT order dated 10.05.2024) We state that despite having availed
the financial assistance, the borrowers/ guarantors/ mortgagors have committed various defaults in repayment of interest

(In Liquidation)

CLASSIFIEDS

CHANGE OF NAME

dorel &b Canara Bank

Registered Office: 707, Raheja Centre, Free Press Journal Road, Nariman Point,

Mumbai-400 021. Ph.: (022) 6747 2117 Fax: (022) 6747 2118 E-mail: info@authum.com 1st E-Auction Netice

Notice is hereby given to the public at large for inviting bids for sale of the assets of
Corporate Debtor M/s TRANSTREASURE SERVICES (INDIA) PRIVATE LIMITED-in
Liquidation having CIN U93030MH2011PTC 223158 having /s registered office at Shop no
43, Plot No. 92 To 95, Sector-15, Marub Paradise, Belapur Navi Mumbai Thane MH 400611
n the following lot by the liquidator appointed by the Hon ble NCLT, Mumbai Bench-l vide its

order dated 21.05.2024

Canara Bank Specialised SME Branch, Mumbai Goregaon, Ground Floor
Hetali Blessngs Plot No. 10, Vishweshwar Nagar, Off. Aarey Road, (Near Udupi Hotal),
Goragaon (East). Mumbai - 400063. Email : cb15017@canarabank.com

DEMAND NOTICE [SECTION 13(2)]

| LOHIT GULSHAN AHUJA To. and principal amounts as per due dates. The account has been classified as Non Performing Asset on the respective dates F
S/0 GULSHAN Sri Nileshkumar Dhirubhai Patel, 602 Yash Orion. CTS No. 46004 |b Patel Road, mentioned hereunder, in the books of AllL in accordance with the directives relating to asset classification issued by the National r S, Jescnplion Date and tima Rasarved EMD B Incramental
CHUNNILAL AHUJA R/O Off. Village Pahadi, Goregaon East, Mumbai - 400063. Also Residing At : Flat No, Housing Bank, c:c:nsequent to the Authnrizeq Ofﬁcer_ of AllL under Securitization and Rlec:unstruc:tic:n of Einancial Assets ar_'ld | NO of auction Price. (Rs.) | (Refundable) | amount (Rs.)
Bidg-No-27 Flat-No-505 202, Building No. 5, Anandi Villa. Near Green Land, 21, Lajpat Rai Road, Vile Parle Enforcement of Security InterestAcF, 2002 & in exercise of powers cnnferred under Slectmn ‘13{1.2} read with Rule 3.t:=f Security 1. | Corporate Deblor 05.08 2024 38,00,000/- | 3,80.000/- o000/~
siddhachal Phase-5 (West), Mumbal - 400057. Also Residing At : Flat No. 201, 2nd Floor, Bliss Kasa Co- Interest (Enforcement) Rules, 2002 issued Demand Notices on respective dates mentioned herein below under Section 13(2) of as a whola Monday from
Operalive Soclety Lid , Bhavani Shankar Road, Dadar West, Mumba: - 400028, Also SARFAESI Act, 2002 calling upon the following borrowers/guarantors/mortgagors to repay the amount mentioned in the notices (as going congern) | 11:00 am o
Thane Apna Bazar Residing At : 45 Jay Jalaram Society, Near Viratnagar Bapunagar, Highway Road, together with further interest at the contractual rate on the amount mentioned in the notices and incidental expenses, cost, 900 pm

Maharashtra-400610
changed my name to

LOHITT GULSHAN Suby, Demand Notice Under Section 13(2) of The Securitisation And Reconstruction I I . | Tan; -
¢ Finandi sl e gl d oo % sr.|  LoanNo./Name Of The Borrower / Address | Co-Borrowerand | NPA | Dateof |  Outstanding | Loan Amount WITHOUT RECOURSE BASIS® through service provider. /s e-procurement Technologies
AHUJA. Of Financial Assets And Enforcement of Secunty interest Act 2002 No Guarantor Name DATE | Demand Amount Limitad on E-Auchon [lhiﬂﬂlﬂ'l' hﬂpﬁ'-'-'ﬁl: fawclion. auctoniiger.net
S That Srl Nileshkumar Dhirubhai Patel has avaded the following loans/credit facilities ' : : " ' ‘ , ' .
00407 36685.2 from our CANARA BANK SPECIALISED SME BRANCH MUMBAI GOREGAON Director Name Notice 3. The EMD (refundable as per terms of Assets Sale Process Memorandum) shall be payable
& ] 4 ¥ ' " —§ ] : { i 3 I
(15017) from time to time 1. | RLHLMUMO00199342/Furniture  Concepts | 1. Ashfaq 04.09. | 14-JUN-| Rs. 58,89,678.00 Rs. R e U Uiy IEBVIRE SIS s D e 08
I NVVSV RAMADHARABABU ' _ W India Limited 1st Floor 2a 2b 106, Vikas|Salim Merchant| 2017 | 2024 | (Rupees Fifty | 70,00,000 WROER (0 SRANED SH-DCEOWN Tt TRRSNTONEU/R. SWWGER (IR STIVRE LA
[Fund based Details of Liability] - . : - Resolutional Account” account detalls shall be shared on e-mall or on e-aucton
THUMMAPAL allas — - ' : ’ Center Condominium,Santacruz W, Mumbai —| 2. Yasmin Eight Lakh Eighty | (Rupees d ki :
THUMMAPALANV VS V Nature of Loan Liability as | Rate of Interest 400054.Also At:Shop No 4, Ground Floor, Park | Ashfaq Nine Thousand Seventy oeumen . . | g
: No.! Loan No. on (Including Paradise. Kavb C Hsa Soc Ltd. Cst N Six Hundred Lakhs Onl 4. For detased terms and conddtions of e-awction and particulars of assets offered e-aucton
R DARABABU alias N V V Loan/Limit| Amount aradise, Kaybees Coop Hsg Soc Ltd, Cst No| Merchant ix Hundreds akhs Only) . ¢ o
alias 26.06.2024 | Penal Interest) 1/268. Oshiwara, Plot No H 43. Andheri West Seventy Eight process document may be obtained from ﬂ_l.u &l}m&!tﬂf Mr. Rajlv Bajaj by sending email
i:‘llw Rgmigﬁiﬁﬁ% 160002081313 | Home Loan o s et g MDA S O Only ) 3 ?Iﬂradg?e@ufg Ei:irig;ﬁgfc%ﬂ? gliﬁﬁ?éﬁ?;? ;;der 15 19.07 2024 and declaration of
- : i 4 i 4 - . 4 o | [ .
: :;“ THUMMAPA | : | 2,20,00,000/- | 2,26,26,011.12 11.01% Property Address Of Secured Assets:- All That Piece And Parcel Of The Property Shop No 4, Ground Floor, Park Paradise, qualified bidderis 21,07 202"4
VSV THU ¢ | Rs. Rs. (8.85+2.36)= Kaybees Coop Hsg Soc Ltd, Cst No 1/268, Oshiwara, Plot No H 43, Andheri West Mumbai-400053.Carpet Area: 240 Sq. Ft. || |5 ['ast date of submission of EMD & 03 08 2024
S/0 APPALA NAIDU Z, | 160001675727 | Home Loan 1,80.00,000/- | 1,85,42,032.95 11.21% & Mezzanine Area: 240 Sq. Ft.North: Road East: Paradise No 03 West: Bldg South: Bldg 7 fhE squidator has right to accept or cancel or modify or extend any terms and conditions
VTHUMMAPALA R/U " [T pee = 03502300 2. | RHHLMUMO00056915/M A Khan, M/S Karam| 1. SerinaA | 11.03. | 24th | Rs. 31477707I- Rs. of the -auction.
Gn-66 67 Fn D-3q2 3. [ 164004053820 "o 1.29.448/- | 1,30,839.00 11.71% Enterprise B 701 Sat, Arpan Pg Vora Road Mira | Khan 2024 | May (Rupees Three | 40000000/-
D-Bldg-Raga Altis-Ph2 ! : Road E 7th Floor B 11 Sai Complex Thane| 2 Karam 2024 | Crores Fourteen | (Rupees Date: 04.07.2024 Rajiv Baja
Ethkheda-Aurangabad 4. 1125005857350 | Credit Card . m?;uo 5 ?41:5 24 10.00% Maharashtra-401107 Also At -M/S Karam Enterprise Lakhs Seventy Four Crore Place: Mumbai Liguidator of TRANSTREASURE SERVICES INDIA PRIVATE LIMITED
Maharashtra-431001 ! ! : R* v e Enterprise , B 701 Sat Arpan Pg Vora Road Mira Seven Thousand Only) IBEIPA-002/IP-NOD2T6/2017-18/10834
chanaed mv name to _ S, Rs. Road E , 7th Floor B 11 Sai Complex , Thane Seven Hundred AFA Valid till D7 12.2024
s i 9. | 125005857491 |Credit Card | 4 op 000/ | 99,903.39 e . Maharashtra Zip:401107 Ph: 022-65648365, Seven Only) :
THUMMAPALA. | . Payroll OD Re. = Mb: 9867948365, Email:Makhan.Kgn@Gmail. FORM G
0. | 1U120959870 1 account | 3,00,0001- 355,00 305 Com Also At — 403/3 Sand Stone Bldg Kanakia INVITATION FOR EXPRESSION OF INTEREST FOR
00407 36665-1 Road, Beverly Park Mira Road (E) Thane PRIV
8 SO0V S81 I0AN/CIE0N IACHheS Bra Guly S6CLIad Dy Way O Morgage o e asseis Maharashtra-401107 Also At — Flat No 3604 OPERATING IN THE BUSINESS OF INVESTMENT AND FINANCIAL INTERMEDIATION SERVICES
more Specifically descnbed in the schedule hereunder, by virtue of the ralevant And 3605 36th Floor Wing B Jp Deck Goregaon dor regulation 36 of the Irsolensy and Benkiiotioy Besn! of inds
“IMPORTANT" documents execuled by you In our favour. Since you had falled to discharge your East Mumbai maharashtra-400097 vency Resolu ar Corporate Persons) Regulations, 2016
liabilities as per the terms and conditions stipulated, the bank has classified the debl as P _ — mp— 1 '
T T S —— + # roperty Address Of Secured Assets:-All That Piece And Parcel Of Land Admeasuring “Flat No 3604 And 3605 36th Floor
sdvwTinang COPy, 118 101 pOSSEEE 1) verty 7y NPAon 08.05.2024. Hence, we herelh'y asue s notice _m you under section 13 (2) of Wing B Jp Deck Goregaon East Mumbai Maharashtra-400097 Site Boundaries- North : Mira Nagar Slum Area, East N B RELEVANT PARTICULARS
swensts. The indion Exorees Limiiod samnes the subject Act calling upon you 1o discharge the entire liability of Rs. 4,19,73,756.70 Slum,West : Dindoshi Sessions Court, South : Arun Kumar Vaidya Marg 1, Name of the corporate debilor Medybiz Private Limited
te N enparm b be Yor ML COmENtS. nor dor (Rupees Four Crores Nineteen Lakhs Seventy Three Thousand Seven Hundred ’ : . : T T T Y 1 song with PAN/ CIN/ LLP No. CIN: U7 2200MH2000PTC294957
e om0 damagn o 1 et Fifty Six and Seventy Psiss Only) with scerved snd up 1o dsle interest and other 3. | RLLPMUMO00168946 & RLLPMUMO00171765 | 1. Laveena 12.03. | 22.04. | Rs. 42,10,730.00 Rs. | |  PAN: AACCMODSAD
::::“;::;‘::“J“; ::t: - expenses, within sixty days from the date of the notice, faling which we shall exercise /Parth  Sarthi Sharma Flat No 303/306| Sharma 2022 | 2024 (Rupees Forty 40,75,000 2.  Address of the registered office Office of corporate debtor: Manek Mahal,
Adsuations. W Samion scomment B all or any of the nghts under Section 13(4 ) of the subsect Act Kanchangianga Jp Road Manish Nagarﬂndhep 2. Kemoil Two Lakhs Ten (Rupees &th Floor, 90 Veaer Nariman Road. Mumbai.
nadirs Mabe FRceEiiry NG Ne Defuee Further, you are hereby restramed from deabing with any of the secured assets W‘Mumh"?}l Maharashtra 4UGUSBAISGA11'K?mD'I Privatelimited Thousand SF".VE“ Forty Lakh | - Maharashtra, India - 400020 |
m.:;.;:“::. :ﬁ:..t. .'.I.”::-.. . .;“::':: mentioned in the schedule in any manner whatsoaver, without our priot consent. This F’n}rate Limited SUS_Embassy Centre Nariman Hundred Thirty _Seventy 3. | URL of websile ” o Not available |
w4y 5 4o v B i is without prejudice 1o any other rights available to us under the subject Act and/or any Point 6th Fir Mumbai Maharashtra 400021 Only) Five Thou- 4,  Detsils of place where majority Mianbisi
whesoever Negatared fters ses hor other law In force LI | | | | | _sand Only) | | of fed dssets are located ‘ o | |
ponptnd 0 tesponee 19 bow e Your attention is invited to provisions of sub-section (8) of Section 13 of the SARFAESI Property Address Of Secured Assets:-Property No.1-Flat No 303 3rd Floor Kanchanganga Chsl, J P Road Manish Nagar, 5,  Installed capacity of main No information available
ctrmessiay Act, in respect of time available, to redeem the secured assets | Andheri West-400058 Boundaries:- North: U/C Bldg,East: Manish Tower, West: New Akhand Jyot,South: Gurudwara _, Products/ services
The demand notice had also been issued 10 you by Registered Post Ack due 1o your 4 | RHAHMUMO000036501/ 1.Ramvriksha 06.02. 24th Rs. 22,53,799/- Rs. 6. Qmélljmmp qnu value of -nalr; F_'«h:r m{;cnmﬂcrn L;a E'u'ﬂilﬁtlé ;i; :uLant.w
last known address avaitable in the Branch record. Shailendra Ramvriksha Gaund, Room No R 1| Yamuna Gound| 2024 | MAY | ( Rupees Twenty | 25,00,000/- e Fanbo aner: dubla PR XN ISURCY WOONEC PRt SEVSINAS SO
CLASSIFIED CENTRES IN MUMBAI | SCHEDULE Unit No 32 Govt Qrts , Aarey Milk Colony Aarey 2024 | Two Lakhs Fifty | (Rupees et E’E‘Lf'l:’“f,’_ .'F‘“Ef!*f‘ﬁ:? ‘:_‘E Eii‘ﬂ;;;?;:‘
gﬁj@ },}dﬁj The specific details of the Assets Mortgaged/ Hypothecated are enumeraled hereunder: Rd, Goregaon East, Mumbai, Maharashtra Three Thousand | Twenty Five ‘;.m:fu_:":_"ﬁﬁl;‘; h::: 4 ;ﬁ 3 1; g
Phone : 23692926 | 56051035, Mortgaged/ glzp:EUU{:Sg rtAISE At _hﬁ?kﬂné I‘;ln R ;: Unit é\ldn N.Se'u;enﬂljlundoref Lakhs Only) avadiable. . .
oV s, Aarey Milk Colony Aare , inety Nine On — Ty S T oy s T :
gufu;fpfi{} va:mm Detalled Description to be given Goregaon East yMurnbai B;hﬂahargsh ra y y) 1. | Number of employees/ workmen ga_:u information avadable ” |
veulla \ ssots ' ! : I detoi Aalls can be S-Teis [ 3
Phone : 23748048 | 23714748. item wise Zip:400056 Also At —Flat No 102 1st Floor 2 Z:ILI::;;T!{na?-:lgslauﬁ;fr‘-:i?t:'. EHITIE:ET;D“E‘I' ht:;mcr_t AL
FCA Communications, Flat No. 202, 2nd Floor, Building No. 5 Anandi Villa Situated At 21, Bldg No L 16, Lig Type Cidco Swapnapoorti (with schedules) of two vears. lists
;rf:;:gﬁgﬁﬁfésn [ 51. 1[.3][3;:!1 Ri‘;!i REJHI::I, 'Jﬂﬁ Pa'!u l:“[ﬂs”' MUﬂIb-Hi '4{]005? HDUSIHQ SChE‘mE’ SEG’EDF No 36 TE]|D]E] Jail Road of oreditors are dvﬁitm:ﬂlr: at URL:
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Ahmedabad - 382350,
Dear Sir

charges etc until the date of payment within 60 days from the date of receipt of notices. The notices issued to them on their last
known addresses have returned un-served and as such they are hereby informed by way of public notice.

financialexp.epaprin

1. The sale will be dona by the under signed through e-auction platform,
2. E- Auction will be conducted on "AS IS WHERE IS, WHATEVER THERE IS AND
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